IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 10.05.2022
— Date of Cour REHEs
HELD I3 Applicatio |Case No t 7
Applicant PP . Statu
n Fee
S
ARTATRANA 31597/202
1 NAYAK 5 10.05.2022 WP (C)/10401/2022 10 C
2 C. K. ROUT 21612/202 10.05.2022 WP (C)/10796/2022 10 C
3 A K SAHOO 21618/202 10.05.2022 WP (C) /6269/2022 10 C
4 C K NAYAK 21621/202 10.05.2022 WP (C)/11287/2022 10 C
DINESH KUMAR |31628/202
5 PANDA 5 10.05.2022 WP (C)/9710/2022 10 C
6 |SUMANTA DAS 31632/202 10.05.2022 |WP(C)/28256/2021 |10 C
7 |P BEHERA 31641/202 10.05.2022 |TRP(C)/67/2022 10 C
8 B. K. PANDA 21643/202 10.05.2022 WP (C)/11152/2022 10 C
9 J R NAYAK 21647/202 10.05.2022 CRLMA/83/2022 10 C
10 |S.C.PANI 21650/202 10.05.2022 WP (C)/11455/2022 10 C
11 SUBASH CH 31664/202 10.05.2022 WP (C)/11452/2022 10 C
PANT 2
12 |S C PANI :231669/202 10.05.2022 WP (C)/11468/2022 10 C
13 |D NAYAK :231673/202 10.05.2022 WP (C)/9812/2022 10 C
BRAJA MOHAN |31674/202
14 SARANGI 5 10.05.2022 WP (C)/11493/2022 10 C
15 |P BEHERA 31679/202 10.05.2022 CONTC/3179/2022 10 C
16 M R ROUTRAY 31684/202 10.05.2022 WP (C)/10901/2022 10 C
17 |DILLIP SAMAL 31690/202 10.05.2022 CONTC/3072/2022 10 C




31691/202

18 |p.K.MISHRA | 10.05.2022 |WP(C)/10500/2022 |10
M/S. ANIL 31692/202

19 s ; 10.05.2022 |CONTC/2707/2022 |10
M/S. ANIL 31694/202

20 [ls B ; 10.05.2022 |CONTC/2708/2022 |10

21 DILLIP SAMAL :231697/202 10.05.2022 CONTC/2712/2022 10

22 |TAPAN SWAIN 21698/202 10.05.2022 |CONTC/2737/2022 |10

23 |s M SINGH 31703/202 10.05.2022 |WP(C)/10949/2022 |10

24 i'K'CHOUDHUR 31706/202 10.05.2022 |CONTC/2944/2022 |10

25 |J R RATH 21708/202 10.05.2022 |CONTC/2610/2022 |10

26 g‘K‘CHOUDHUR 21710/202 10.05.2022 |CONTC/2990/2022 |10
PRAVAT 31718/202

27 [EoRTEY ; 10.05.2022 |CONTC/2745/2022 |10
PRAVAT 31720/202

28 [TohTEY ; 10.05.2022 |CONTC/2747/2022 |10
PRAVAT 31721/202

20 | TR ; 10.05.2022 |CONTC/2746/2022 |10

30 |S SAHOO 31722/202 10.05.2022 |CONTC/2816/2022 |10
R. K. 31729/202

31 ; 10.05.2022 |WP(C)/2016/2022 |10
M. R. 31730/202

32y ; 10.05.2022 |CONTC/2758/2022 |10
M/S.BIDYADHA |31731/202

33 [/ oo dRoRA 2 10.05.2022 |CONTC/2811/2022 |10

34 |s. K. SAHOO 31732/202 10.05.2022 |CONTC/3110/2022 |10
M/S. ANTL 31733/202

35 e e ; 10.05.2022 |CONTC/2706/2022 |10
M/S. ANTL 31735/202

36 o e ; 10.05.2022 |CONTC/2705/2022 |10

37 M/S. MANAS - 131737/202 |14 45 5020 |CONTC/3016/2022 |10
PATI 2
GYANENDRA

38 |CHANDRA 31739/202 10.05.2022 |CONTC/2486/2022 |10
SWAIN

39 |[R C MALLICK 31746/202 10.05.2022 |WP(C)/713/2022 10

a0 |B. momanty 217477202 114 05.2022 |wp(c)/2904/2022 |10

2




BIJAYA KUMAR [31749/202
41 | oo 5 10.05.2022 |WP(C)/9746/2022 |10  [C
42 |S.B.UDGATA 21750/202 10.05.2022 |CRLMC/3535/2012 |10  [C
43 |A. SARMADI 21751/202 10.05.2022 |WP(C)/37730/2021 |10  |C
44 |T K NAYAK 21753/202 10.05.2022 |WP(C)/11181/2022 |10  |C
45 |J PRADHAN 21755/202 10.05.2022 |CRLMC/985/2012 10 |c
SUBASH 31757/202
46 | CiaNDRA DAS |2 10.05.2022 |WP(C)/5968/2013 |10  [C
47 |T K NAYAK 31758/202 10.05.2022 |WP(C)/11181/2022 |10  |C
48 |KABITA PATRA 21761/202 10.05.2022 |WP(C)/20686/2017 |10  |C
49 B K DAS 21762/202 10.05.2022 |WP(C)/10892/2022 |10  C
PRAVAT KUMAR (31764/202
50 |cuaty 2 10.05.2022 |WP(C)/32470/2021 |10  |C
51 |B K DAS 31765/202 10.05.2022 |WP(C)/11075/2022 |10  |C
52 |D. NAYAK 31766/202 10.05.2022 |WP(C)/32470/2021 |10  |C
53 M NAYAK 21767/202 10.05.2022 |ARBP/13/2022 10 |c
54 |B K PATI 21768/202 10.05.2022 |WP(C)/24543/2013 |10  [C
PRASANJIT 31769/202
55 |Loneea 5 10.05.2022 |WP(C)/18500/2015 |10  [C
56 N J MALLICK 31774/202 10.05.2022 |FAO/535/2014 10 |c
57 |B. C. PANDA 31775/202 10.05.2022 |WP(C)/18500/2015 |10  [C
58 N J MALLICK 31776/202 10.05.2022 |FAO/536/2014 10 |c
59 [M/S: MANAS - 31777/202 |14 05 2022 |we(c)/18500/2015 |10 C
PATI 2
60 |K C NAYAK 31778/202 10.05.2022 |MACA/617/2012 10 |c
61 |S. K. BISWAL 31782/202 10.05.2022 |WP(C)/10713/2022 |10  |C
62 M. D. BISWAL 31786/202 10.05.2022 |CONTC/3107/2022 |10  C
63 |SARAT SWAIN 21788/202 10.05.2022 |[MACA/425/2019 10 |c
64 |R K BEHERA  |31790/202 [10.05.2022 |RSA/38/2021 0 [c




2

|

65 |D S PANDA 31793/202 10.05.2022 |MACA/425/2019 10
66 |s. DAsH 21794/202 10.05.2022 WP (C)/10073/2022 [10
67 |G. C. SWAIN 21795/202 10.05.2022 [WP(C)/5259/2022 |10
68 |P K SWAIN 21797/202 10.05.2022 |0JC/7698/1995 10
69 IN. J. MALLIK 31798/202 10.05.2022 [WP(C)/1305/2021 |10
70 iiﬁiﬁﬁiRAY 31799/202 10.05.2022 |WP(C)/11608/2022 |10
71 |a. KALASH 21800/202 10.05.2022 (WP (C)/10927/2022 |10
72 |n. KaLASH 21801/202 10.05.2022 (WP (C)/10926/2022 |10
73 |n. KaLASH 31802/202 10.05.2022 [WP(C)/10925/2022 |10
74 |n. KALASH 31803/202 10.05.2022 [WP(C)/10924/2022 |10
75 |n. KALASH 31804/202 10.05.2022 [WP(C)/10923/2022 |10
76 [y ttF KUMAR 21807/202 10.05.2022 |ABLAPL/15550/2021 |10
77 |B. K. DAS 21809/202 10.05.2022 |ABLAPL/3159/2022 |10
78 |S. K. BISWAL 21810/202 10.05.2022 [WP(C)/21951/2019 |10
79 |s. K. BISWAL 21811/202 10.05.2022 (WP (C)/21953/2019 |10
80 |B K SETHT 21812/202 10.05.2022 [WP(C)/9611/2022 |10
81 |n c JENA 31815/202 10.05.2022 |RSA/210/2008 10
82 |BISWAJIT DAS 21818/202 10.05.2022 |CMAPL/55/2022 10
83 |J D MUDULI 31820/202 10.05.2022 [WP(C)/10094/2019 |10
84 |D S PANDA ;1831/202 10.05.2022 WP (C)/2038/2020 |10
85 giiiip KUMAR ;1832/202 10.05.2022 |BLAPL/10659/2021 |10
86 N SAHOO 21833/202 10.05.2022 |CRLMC/1651/2011 |10
87 gﬁEAPATI 21835/202 10.05.2022 |CRLMC/2054/2011 |10




88 |H.JENA 31837/202 10.05.2022 |CRLMC/2054/2011 |10  |C
89 |D S PANDA 31839/202 10.05.2022 [WP(C)/26393/2019 |10  |C
90 |R. B. MISHRA 21846/202 10.05.2022 |BLAPL/7432/2021 |10  |C
91 |H JENA 21847/202 10.05.2022 |CRLMC/3207/2010 [10  |C
92 |D S PANDA 31853/202 10.05.2022 [WP(C)/10502/2019 |10  |C
93 |[R. C. BHOI 31855/202 10.05.2022 |ABLAPL/3818/2020 (10  |C
94 |B. MOHAPATRA 21856/202 10.05.2022 |ABLAPL/16134/2020 (10  |C
95 EigHﬁAiiﬁN 31858/202 10.05.2022 |CRLMC/873/2012 10 |c
96 |R. K. BARIK 31860/202 10.05.2022 |BLAPL/9043/2021 |10  |C
97 |M BEHERA 31861/202 10.05.2022 |WP(C)/7934/2022 |10  |C
98 |P K LENKA 31863/202 10.05.2022 |WP(C)/9143/2022 |10  |C
99 |[R M NAYAK 21864/202 10.05.2022 |[WA/541/2022 10 c
100 |6 D SINGH 21866/202 10.05.2022 [WBC (OAC)/158/2015 |5 U
101 A. K. ROUL 21867/202 10.05.2022 [WP(C)/17759/2012 |10  |C
102 gAiAPATHY 21873/202 10.05.2022 |[WP(C)/5320/2022 |10  |C
103 L. D. PANDA 31874/202 10.05.2022 |WP(C)/6348/2018 |10  |C
104 P. K. MISHRA 31875/202 10.05.2022 |WP(C)/9887/2015 |10  |C
105 (AMIYA KUMAR [31877/202 114 5 2022 |cMpAT/4/2002 10 o
SWAIN 2
106 A K JENA 31878/202 10.05.2022 |FAO/118/2022 10 o
107 |J. PRADHAN ;1879/202 10.05.2022 |WP(C)/11585/2022 |10  |C
108 D NAYAK ;1880/202 10.05.2022 |WP(C)/11585/2022 |10  |C
109 |M K MOHANTY ;1881/202 10.05.2022 [WP(C)/20950/2020 |10  |C
110 |S BISWAL 21882/202 10.05.2022 |RSA/294/2017 10 C
111 D. K. NAIK |31883/202 |10.05.2022 |WEC(OAPC)/109/201 10  [C




2 5
1) ggsGKIRTAN 31885/202 o 05 2092 gPC(OAC)/2806/201 i
113 |B. DAS 31887/202 10.05.2022 |BLAPL/2312/2021 5
114 [B.K. PATT 31892/202 10.05.2022 |BLAPL/3973/2021 |10
115 [MBNOJ KUMAR 131895/202 |1 15 2025  |pLaPL/48/2021 10
PANI 2
116 gii?EDRA 31897/202 10.05.2022 |CRLMC/2294/2021 |10
117 [p. K. NATK ;1898/202 10.05.2022 |CRLMC/1018/2021 |10
118 [p. DAS 21899/202 10.05.2022 |CRLMC/359/2021 10
119 [p. K. PANDA 21900/202 10.05.2022 |CRLMC/359/2021 10
120 [N. K. MISHRA 31901/202 10.05.2022 |[WP(C)/21081/2016 |10
121 Egﬁg?i KUMAR 31902/202 10.05.2022 |WP(C)/21081/2016 |10
122 [R. K. BARIK 31904/202 10.05.2022 |FAO/122/2022 10
123 [n. MOHAPATRA 21905/202 10.05.2022 |BLAPL/10389/2021 |5
124 [n. MOHAPATRA 21906/202 10.05.2022 |BLAPL/10395/2021 |5
125 Ei?gﬁNJALI 31907/202 10.05.2022 |WPCRL/142/2020 5
126 Ei?g?NJALI 21908/202 10.05.2022 |WP(C)/9888/2022 |5
127 |s. P. BARIK 21909/202 10.05.2022 |CRLMP/706/2022 10
128 giggéY KU 31912/202 10.05.2022 |RVWPET/135/2021 |5
129 [B B ROUTRAY 31913/202 10.05.2022 |BLAPL/2882/2022 |10
130 [P.L. MISHRA 31915/202 10.05.2022 |BLAPL/9878/2021 |10
131 |s MISHRA ;1917/202 10.05.2022 |BLAPL/9811/2021 |10
132 |o K MOHANTY ;1919/202 10.05.2022 |BLAPL/3186/2022 |10
133 | K PATRA 21920/202 10.05.2022 |BLAPL/9943/2021 |10
134 [R SETHI 31923/202 10.05.2022 |BLAPL/2776/2022 |10




135 [P K PATRI 31926/202 10.05.2022 |BLAPL/3016/2022 |10  |C
136 K C TRIPATHY 21929/202 10.05.2022 |BLAPL/3211/2022 |10  |C
137 A K SAHOO 21930/202 10.05.2022 |BLAPL/2906/2022 |10  |C
138 |B P PANI 21932/202 10.05.2022 |BLAPL/3203/2022 |10  |C
139 |S BARIK 31935/202 10.05.2022 |BLAPL/10034/2021 |10  |C
140 [P K MOHANTY 31938/202 10.05.2022 |BLAPL/3080/2022 |10  |C
141 |S BARIK 21939/202 10.05.2022 |BLAPL/10043/2021 |10  |C
142 |p K BEHERA 31942/202 10.05.2022 |BLAPL/9996/2021 |10  |C
143 [P K MOHANTY 31943/202 10.05.2022 |CRLMC/485/2022 10 o
144 |S P SAHOO 31944/202 10.05.2022 |BLAPL/9910/2021 |10  |C
145 M R BARIK 31945/202 10.05.2022 |CRLMC/339/2022 10 o
146 |D K NAIK 21946/202 10.05.2022 |BLAPL/9929/2021 |10  |C
147 A K MISHRA 21947/202 10.05.2022 |CRLMC/912/2022 10 o
148 P K DASH 21950/202 10.05.2022 |CRLMC/887/2022 10 o
149 P BEHERA 21952/202 10.05.2022 |CRLMC/808/2022 10 o
150 A K BEHERA 31954/202 10.05.2022 |CRLMC/806/2022 10 o
151 A K SAHOO 31957/202 10.05.2022 |CMAPL/33/2002 5 U
152 |A B MALLICK ;1958/202 10.05.2022 |CRLMC/1171/2022 |10  |c
153 |p DAS 31960/202 10.05.2022 (WP (C)/40278/2021 |5 U
154 |N BEHERA ;1961/202 10.05.2022 |CRLMC/1171/2022 |10  |C
155 gigggAMANI ;1962/202 10.05.2022 |[WP(C)/5712/2019 |5 U
156 zggggAMANI 31964/202 10.05.2022 WP (C)/14437/2019 |5 U
157 [P K BEHERA 21967/202 10.05.2022 (WP (C)/41953/2021 |5 U
1158 M R SAHOO  [31968/202 |10.05.2022 |WPC(OAC)/524/2019 |5 U




2

|

159 |J P KAR 31969/202 10.05.2022 |CRLMC/1763/2011 2
160 |P K MOHANTY 21970/202 10.05.2022 |WP(C)/5203/2022 |5
161 |J M ROUT 21971/202 10.05.2022 |WP(C)/17109/2014 |5
162 |J P KAR 21972/202 10.05.2022 |WP(C)/11492/2022 |2
163 |S BARIK 31973/202 10.05.2022 |ARBA/31/2012 5
164 |S BARIK 31974/202 10.05.2022 |ARBA/31/2012 5
165 |S BARIK ;’1975/202 10.05.2022 |ARBA/31/2012 5
166 |S BARIK ;’1976/202 10.05.2022 |ARBA/31/2012 5
167 |S BARIK 31977/202 10.05.2022 |ARBA/31/2012 5
168 |S BARIK 31980/202 10.05.2022 |ARBA/31/2012 5
169 SOEAPATRA 31981/202 10.05.2022 |CRLMC/1155/2022 |10
170 géu?éAY 21982/202 10.05.2022 |CRLMC/1047/2022 |10
171 |S BARIK 21983/202 10.05.2022 |ARBA/31/2012 5
172 |P K BARIK 21984/202 10.05.2022 |CRLMC/993/2022 10
173 |S BARIK 21985/202 10.05.2022 |ARBA/31/2012 5
174 |TAPAN SWAIN 21986/202 10.05.2022 |CRLMC/950/2022 10
175 P R SWATN 31987/202 10.05.2022 (WP (C)/23762/2019 |5
176 ﬁgﬁgggiH 31988/202 10.05.2022 |RSA/382/2019 10
177 ;5H§ﬁTY 31989/202 10.05.2022 |SAO/16/2019 10
178 ;ﬁﬁ:ﬁNﬁENA ;1990/202 10.05.2022 |WP(C)/20173/2017 |10
179 |S BARIK ;1991/202 10.05.2022 |ARBA/31/2012 5
180 |S BARIK 31992/202 10.05.2022 |WP(C)/7750/2006 |5
181 |1 JENA 21993/202 10.05.2022 |WP(C)/9735/2014 |5




182 |R. K. DEHURI 31994/202 10.05.2022 (WP (C)/9186/2022 |5 U
183 [P K PATRA 21995/202 10.05.2022 [WP(C)/16661/2021 |10  |U
184 |G.K.NANDA 21996/202 10.05.2022 [WP(C)/10709/2022 |10  |C
185 A KHAN 21999/202 10.05.2022 [WP(C)/16497/2016 |5 U
186 |A KHAN 32001/202 10.05.2022 (WP (C)/16500/2016 |5 U
187 |[SARADA NAYAK 32003/202 10.05.2022 |[WP(C)/10191/2015 |10  |C
188 EgﬁgiiAN 22005/202 10.05.2022 |WP(C)/20177/2018 |10  |C
189 |o K ROUTRAY 32006/202 10.05.2022 [WP(C)/2720/2022 |5 U
190 K. K. PAHIL 32007/202 10.05.2022 |WP(C)/3295/2022 |10  |C
191 p. K. MISHRA 32008/202 10.05.2022 |WP(C)/11021/2022 |10  |C
192 |S K MISHRA 32009/202 10.05.2022 |CMAPL/163/2020 5 U
193 |s DAsH 22010/202 10.05.2022 |[WP(C)/1628/2009 |10 [u
194 |p JENA 22011/202 10.05.2022 (WP (C)/15947/2016 |5 U
195 |7 P KAR 22012/202 10.05.2022 |CRLMC/2381/2021 |2 0
196 M C JENA 22014/202 10.05.2022 WP (C)/11870/2021 |6 U
197 M C JENA 32016/202 10.05.2022 WP (C)/30590/2020 |5 U
198 M C JENA 32018/202 10.05.2022 (WP (C)/30592/2020 |5 U
199 M C JENA 32019/202 10.05.2022 (WP (C)/27587/2020 |5 U
200 M. R. SAHOO 32020/202 10.05.2022 [WP(C)/11531/2022 |10  |C
201 [P. R. SWAIN ;2022/202 10.05.2022 [WP(C)/7709/2022 |10  |C
202 |S.J.MOHANTY ;2023/202 10.05.2022 |BLAPL/6050/2019 (10  |C
203 [NIRANJAN 32025/202 114 05.2022  |CRLMP/712/2022 10 o
ROUT 2
204 |[K. S. DAS 22026/202 10.05.2022 [WP(C)/8294/2022 |10  |C
205 |PARSURAM DAS [32027/202 [10.05.2022 |WP(C)/11305/2022 |10  [C




2

|

206 |PARSURAM DAS 22028/202 10.05.2022 (WP (C)/11306/2022 |10
207 M. R. SAHOO ;2029/202 10.05.2022 (WP (C)/9526/2022 |10
208 |[p. C. DAS 22031/202 10.05.2022 [WP(C)/9752/2022 |10
209 |p. C. DAS 22032/202 10.05.2022 [WP(C)/9754/2022 |10
210 ﬁéHiﬁTY 22033/202 10.05.2022 [WP(C)/11651/2022 |10
211 |G. K. NANDA 22034/202 10.05.2022 WP (C)/9250/2022 |10
212 giﬁég JYOTI 32035/202 10.05.2022 |WP(C)/9267/2022 |10
213 |M. R. MALLA 32036/202 10.05.2022 (WP (C)/9994/2022 |10
214 |[R.M. NAYAK 22038/202 10.05.2022 [WP(C)/9372/2022 |10
215 |C. R. NAYAK 32039/202 10.05.2022 [WP(C)/9797/2022 |10
216 |C. R. NAYAK 32040/202 10.05.2022 [WP(C)/9794/2022 |10
217 |S. MOHANTY 22042/202 10.05.2022 WP (C)/9644/2022 |10
218 |[B. N. SAHU 22043/202 10.05.2022 (WP (C)/9456/2022 |10
219 |[B. P. MISHRA 22045/202 10.05.2022 WP (C)/9402/2022 |10
220 |B. MANSINGH 22046/202 10.05.2022 [WP(C)/17256/2021 |10
221 |B. D. BISWAL 22047/202 10.05.2022 [WP(C)/9376/2022 |10
222 |p. K. DASH 32048/202 10.05.2022 |WP(C)/13313/2018 |10
223 |[BIKRAM SAMAL 22049/202 10.05.2022 (WP (C)/13313/2018 |10
224 giéLOCHAN 32050/202 10.05.2022 |WP(C)/8920/2022 |10
225 [ 32051/202 10.05.2022 |[WPC (OA)/141/2012 |10
226 éiﬁgAKUMAR ;2052/202 10.05.2022 |WP(C)/9709/2022 |10
227 [ RANIAN 22053/202 10.05.2022 (WP (C)/240/2022 10
228 ﬁgﬁiL PRASAD 22054/202 10.05.2022 (WP (C)/8977/2022 |10




32055/202

229 |P. K. BEHERA 5 10.05.2022 ABLAPL/1630/2022 10

230 |[K. SAHOO ;2056/202 10.05.2022 ABLAPL/8197/2021 10
P K 32057/202

231 MOHAPATRA 5 10.05.2022 |RSA/434/2012 10

232 |D BEHERA 22058/202 10.05.2022 |ABLAPL/3034/2021 |5
GYANA RANJAN [32059/202

233 PATRA > 10.05.2022 |WPCRL/45/2022 10
B. B. 32060/202

234 MALLICK 5 10.05.2022 MATA/50/2021 10
MRUTYUNJAY 32061/202

235 MOHANTY 5 10.05.2022 |MATA/50/2021 10
BRAJARAJ 32064/202

236 PRUSTY 5 10.05.2022 WP (C)/7284/2022 10
TRILOCHAN 32067/202

237 PANIGRAHT 5 10.05.2022 |WP(C)/9722/2022 10

238 |D K BEHERA 32068/202 10.05.2022 |CMP/396/2022 10
A. B. 32069/202

239 MALLICK 5 10.05.2022 WP (C) /5355/2022 10

240 MANASI DAS 32070/202 10.05.2022 |WP(C)/4745/2022 10

241 [MANASI DAS 32071/202 10.05.2022 WP (C)/4750/2022 10
PRADEEP

242 |KUMAR 22072/202 10.05.2022 |RPFAM/32/2019 10
MOHANTY
UMAKANTA 32074/202

243 CHHOTRAY 5 10.05.2022 |WP(C)/10235/2022 |10

244 |IL.. D. PANDA 32075/202 10.05.2022 CONTC/3001/2022 10

245 |R. K. BARIK 22076/202 10.05.2022 |CONTC/2612/2022 10

246 |[R. K. BARIK ;2077/202 10.05.2022 |CONTC/3020/2022 10

247 |[R. K. BARIK 32078/202 10.05.2022 |CONTC/3021/2022 10

248 R. R. DAS 32079/202 10.05.2022 WP (C)/10289/2022 10

249 MANASI DAS 32080/202 10.05.2022 WP (C)/4748/2022 10
NIRANJAN 32082/202

250 PANDA 5 10.05.2022 CMP/351/2022 10

251 [R. K. BARIK 32083/202 10.05.2022 CMP/485/2020 10
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252 NAYAK ;2086/202 10.05.2022 |CMP/668/2015 5
253 M N MOHANTY ;2087/202 10.05.2022 |WP(C)/23485/2011 |5
254 M R MALLA 22088/202 10.05.2022 |WP(C)/26585/2017 |4
255 |T K BISWAL 22089/202 10.05.2022 |ABLAPL/8933/2018 |5
256 |R C MALLICK 32090/202 10.05.2022 |FA/59/1984 5
257 |G.JAYASINGH 32091/202 10.05.2022 |WP(C)/10490/2022 |5
258 |S K BISWAL 32092/202 10.05.2022 |WP(C)/34606/2020 |5
259 [K P BEHERA 32093/202 10.05.2022 |WP(C)/19973/2018 |10
260 |R SWAIN 32094/202 10.05.2022 |WP(C)/26191/2013 |5
261 |H.K. MALLICK 32095/202 10.05.2022 |WP(C)/9143/2022 5
262 |H.K. MALLICK 32096/202 10.05.2022 |ABLAPL/2180/2022 |5
2e3lls k pATRA 22097/202 10.05.2092 gONTC(CPC)/68/201 s
264 |S K PATRA 22098/202 10.05.2022 |CONTC/1584/2021 5
265 |P K DALAT 22099/202 10.05.2022 |ABLAPL/368/2022 5
266 |J KAR 22100/202 10.05.2022 |ABLAPL/11258/2021 |5
267 M R BARIK 32101/202 10.05.2022 |WP(C)/14702/2008 |5
268 M R BARIK 32102/202 10.05.2022 |WP(C)/14702/2008 |5
269 |T BAG ;2103/202 10.05.2022 |CONTC/5414/2020 5
270 |L SINGH ;2104/202 10.05.2022 |WP(C)/18379/2016 |10
271 |S DASH ;2105/202 10.05.2022 |WP(C)/7005/2022 5
272 |R C MALLICK ;2106/202 10.05.2022 |WP(C)/12538/1999 |5
ITotal 2411

NIC




